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SLP(C) No. 18784-18785 OF 2003

| TEM No. 4 Court No. 9 SECTION XI'T A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A Nos.3-4 In

Petition(s) for Special Leave to Appeal (C) Nos.18784-18785/2003

MS. M PRATAP REDDY AND SONS AND ANR Petitioner (s)
VERSUS

SAMALA RAJA MALLAI AH AND ORS. Respondent (s)

( For directions )

Date : 26/04/2004 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE SHI VARAJ V. PATIL
HON BLE MR JUSTICE D.M DHARMADHI KARI

For Petitioner (s)M. S.WA. Qadri, Adv.
M. Chandra Prakash, Adv.
M. Lakshnmi Raman Singh, Adv.

For Respondent (s)M. M Srinivas R Rao, Adv.

M. Srinivas Kotni, Adv.
for Ms. Neeru Vaid, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

l.A. Nos.3 & 4 are disnissed as w t hdrawn.

Sarita (Shel l'y Sengupt a)
Court Master



